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Stretch Status

Panipat (km.96.000)) to Jalandhar Under upgradation from 4-lane to 6-lane and

(Km. 387.100) targeted for completion by December 2015
Jalandhar (km. 387) to Dhilwan Under upgradation from 2-lane to 6-lane
{km.407) and targeted for completion by Jan 2016.
Dhilwan (km.407) to Amritsar 4-lane

(km. 456)

Construction of Raipur-Bilaspur National Highway

+2344. DR. BHUSHAN LAL JANGDE: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

{a) the reasons for delay in the construction of Raipur-Bilaspur National Highway
in Chhattisgarh into 4/6 lanes and by when the work would be started;

{(b) whether the 13 sections of the said work have been divided into 235 sections
as the agencies concerned have not taken interest in road construction work in the naxal
affected region and whether the Central Government would approve the proposal of the

State Government for increasing the road construction work by 5 to 15 per cent; and

{c) by when an approval would be accorded to construct flyovers to connect

elevated roads in Rajnandgaon in the State?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI RADHAKRISHNAN P): (a) Imitially an agreement for 4/6
laming of Raipur-Bilaspur section of NH-200 was signed on 25.01.2012, however,
the Agreement was terminated on 04.02.2014 due to non-achievement of financial
closure by the Concessionaire. Second time the bid of lowest bidder was received at
Viability Gap Funding (VGF) of T 449 crore against the approved likely premium
of T 37.30 crore, therefore, it has been decided to discharge the higher bid and take
up the project after dividing into three smaller projects on EPC mode with concrete

pavement. The work is targeted for award in October, 2015

{(b) No, Sir. Raipur-Bilaspur section was earlier sanctioned as one project of
126.525 Kms length and this stretch is being divided into three packages. However,
12 sanctioned jobs under LWE have been split into 241 parts. Request of Government

of Chhattisgarh to empower the State Government to sanction revised cost estimate

TOriginal notice of the question was received in Hindi.
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in cases where overall cost of the work including tender premium is within the

cost evaluated on the basis of current SOR plus 15% has not been approved vet.

{c) The technical justification for construction of additional flyover between two
existing flyovers in Rajnandgaon town on NH-6 has been sought from Regional
Officer, NHAI for consideration as change of scope since Rajnandgaon town is a
part of Durg-Chhattisgarh/Maharashtra border BOT project.

Effectiveness of measures to curb deaths in road accidents

2345. DR. BHALCHANDRA MUNGEKAR: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

{a) how many road accidents took place during the last three years in the

country, State-wise;
{b) how many people died in these accidents, State-wise; and

{c) why the various steps taken by the Ministry are not becoming effective in

reducing such deaths?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI RADHAKRISHNAN P.J: (a) and (b) The State/UT-wise
number of road accidents and persons killed during last three years ie. 2011, 2012
and 2013 are given in the Statement (See below).

{c) In spite of a rapid increase in the number of vehicles on the road, the
numbers of road accidents and related fatality have shown a decline during the last

three consecutive calendar years for which data has been published 1s as under:-

Sl.No. Year Total Number of Road Total Number of persons
Accidents killed
1 2011 497686 142485
2 2012 490383 138258

3 2013 436476 137572




